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Proposal to stop Export of Nuclear 
know-how to other Countries

1293. SHRI NAWAL KISHORE 
SHARMA- Will the Minister of 
ATOMIC ENERGY be pleased to 
state:

(a) whether Government propose 
to stop export of nuclear know-how

I to foreign countries and if so, the
1 reasons therefor;

(b) whether the U.S. Secretary of 
State has approached the Indian 
Government in this regard; and

(c) if so, the reaction of the Gov
ernment of India in this regard?

THE PRIME MINISTER, MINIS
TER OF ATOM7C ENERGY, MINIS
TER OP ELECTRONICS AND 
MINISTER OP SPACE (SHRIMATI 
INDIRA GANDHI): (a) We shall
continue to co-operate with friendly 

, countries in consonance with the tettfcs 
i of the collaboration agreement* en» 
i tered into with them on the peace- 
[ ful uses of atomic energy.

Ob) m ,  Sfav
(c) Does not arise.

Clash between ‘Security Forces « g t 
Miso Iiosttles on Bunna-Mizoram 
i Border

1294. SHRI H N. MUKERJE?- 
Will the Minister of HOMS AFFAIRS 
be pleased to state (

(a) whether there was a major 
clash between the security forces and 
Mi/x> Hofetiles on the Burma-Mizoram 
Border recently;

(b) if so, the facts thereof, and

(c) the steps Government propose 
to  take to pacify Mizo hostiles?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H MOHSIN): (a). N *

Sir.

(b) Does not arise.

(c) Government do not consider 
any talks with the underground 
Mizos would be purposeful as long as 
the iMizo rebels adhere to their 
secessionist demand and continue 
their treasonable activities.
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Kakk&d Ilydro-Etectrlc Scfeeatf 
landing with Planning Con>mhni«i 

for clearance

1297. SHRI E. BALAKRISHNA 
PlLLAI- Will the Minister of PLA
NNING be pleased to state.

(a) whether Kakkad Hydro Elec
tric Scheme xs still pending clearance 
with the Planning Commission; and

(b) if so, the reasons for delay m 
giving clearance to it?

THE MINISTER OF STATE IN 
THE MINISTRY OF PLANNNG 
(SHRI VIDYA CHARAN SHUKLA).
(a) and (b ) . Kerala State Govern
ment forwarded to the Planning 
Commission the pioject report for 
this scheme in April 1974 for instal
ling two 35 MK sets at the Kakkad 
power house. The estimated cost of 
the scheme is Rs. 1568 lakhs. Ths 
project report w presently undei 
technical examination in the con
cerned .Mmisti ie« whereafter i t ' will 
be considered <by the Technical Ad
visory Committee Thjt, Plani^*! 

Commission will be able to consider 
the clearance of tfee schtonfte for ifc- 
elusion in the Pltm only after the




